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lNnoDUC11ON o. CoMPU1II8 ON 
RAILWAYS 

"'6. SHill K. P. SINGH DBa : Will 
the Minister of RAILWAYS be ple.,d to 
ltate : 

(a) tbe Railway AdmiDiltratioDi which 
have iDtroduc:od computers; 

(h) the total number of emplo)'eel that 
have become lurplus with tbe introduction 
of computor system on the Railways; 
and 

(c) the steps taken by Government to 
absorb the surplus ClDPloYecl ? 

11IE MINJSTBR OFRAILWAYS(SHRI 
C. M. POONACHA) : (a) Computcn have 
been installed on four Zonal Railways--
m. Central, Southern, Western .I; Northern 
and in three Production Units-l'lz Chitta-
ranjan Locomotive Works, Intearal 
Coach Factory/Perambur and Diesel Loco-
motive Works, Varanasi. 

(h) No emploYee has become surplus 
on this aocount. Over a period of time. 
however, when the computer takes on 
lome work now done manually, a fow 
emplo)'eel may be released from their 
present jobs and utiliaed on other jobs. 

(c) Does not arise. 

fuD! UNION AcnV1TJllll ON 
RAILWAYS 

,.37. SHIll SURAl BHAN : Will the 
Mi1Iister of RAILWAYS be plcased to 
state : 

(a) whether Government have issued in-
structions to cripple trade union activities 
on Railways; 

(b).lfnot, whether Government arc aware 
that many workers are beina victimised 
and harassed for their legitimate trade union 
activities; and 

(c) ifthe reply to part (b) above be in the 
affirmative, the reasons therefor and the 
steps Government propose to talec to ensure 
that such a victimisation is not done? 

THE MINISTER OFR \ILWAYS (SHRl 
C. M. POONACHA) I (a) No. In fact 
the Railways havo the tradition of operatina 
a Permanent Nesotiatina Machinery with a 
number of facilities for furtherinlleaitimate 
Trade Union activities. 

(b) No. 
(c) Does not arlae .. 

Da.uuiA BY CASUAL LABOUUD ON 
NOR11I8IlN RAILWAY 

5638. SHIll SURAl BHAN : Will the 
Minister of RAILWAYS be plcased to 
state : 

(a) whether a number m Connor casual 
labourers of authorised scales are on Dharna 
before the offiCe of the Divisional Supdt. 
N.R1y.sinCeNovcmber 6,1967, .. aprotest 
&pinst retrenchment of worltina emploYecl 
and their replaeemcnt by candidates rec-
ruited from open market; and 

(h) if so, the action talecn to redress their 
arievanCel ? 

THB MINISTBIl OF RAILWAYS(SHRI 
C. M. POONACHA) I (a) Yes; si. IUblti-
tutes of Sisnal TeIecommunicatioD De-
partment of Lucknow Division, Northern 
Railway, were on Dhama between 6tb 
November, 1967 and 12th December 1967; 
and 

(b) SinCe these substitutes _ Dot 
eligible to be continued in serviCe on II:COUilt 
of their not havinl been empaDclled u a 
result of selection, no action can be taton 
by the Railway Administration. 

RAILWAY STAl'FON JODHPUR DIVISION 

,.39. SHRI SHllI CHAND GOBL 
WiD the Minister ofRAILWA YS be pleased 
tostato: 

(a) whether tho staff on Jodhpur Divi-
sion of the Western Railway has not boon 
liven the benefit of hiaher grade from lit 
April, 1956 apinst 20 per Cent vacancies 
rcaervod for Graduates as per orders of tho 
RaIlway Board ; 

(b) ifso, the rcaonstherefor ; aDd 
(c) the steps proposed to be tlbn to 

uparade the staft' apinst the abovo vacan-
cies? 

THB M1NISTBR OF RAILWAYS (SHRI 
C. M. POONACHA) : (a) to (c). Informa-
tion is beina collected and will be laid OD tbe 
Table of the Sabha. 

AUSTBIUTY TYn ScHooLS Nua 
RAILWAY CoLONIBS 

5640. SHRIRAM SINGH AYAllWAL: 
WiD the Miniltcr of RAILWAYS ba p\eUod . 
to Ita .. : 
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(a) whether "Austerity type sehools" 
hUe beOIl provided by the Railways DellI' 
the Railway colonies with a view to aivc 
educational faeil ities to the children of Rail-
way emploYees near tboir colonies ; 

(b) whetber the number of pupils to be 
admittecl ia luch scbool is limited to SO for 
all the five classes; 

(c) whether the stalf of IUch scbools is 
limited to one teacber only; and 

Cd) ifso, what is the channel of promotion 
for such t.chcn and the I'CIIIIODlI for pultinl 
the limit of SO students only 7 

1HEMINISTEROFRAlLWAYS (SHRI 
C. M. PO<>NACHA) : (a) Yes. 

Cb) and (c). There is only one teacher in 
such achools, wbere the number of pupils 
is limited 10 SO. 

(d) Such teachers are coosidemd for 
promotion alongwith other teachers in 
traditiolllll-type Primary scbools in the 
same area. The number of children is 
restricted to SO as tbe cbildren bave to be 
taught in different shifts by resortinS to 
multiple teacbing by one teacber. 

TEXTILB Mlt.CHlNBR.Y 
INDUSTaY 

~641. SHRI M. L. SONDHI : WiU the 
Minister of COMMERCE be pleased to 
state : 

(a) wbclber it is a fact that the TQtIJe 
Machinery Industry is ailinl from under-
utilisation ; 

(b) wbclber this is the conclUlion rIIIdIId 
by the National Council of Applied J!c:ono.. 
mic Resarcb in its lateat study; and 

(c) the _ures propoeed to be taken 
to overcome this situation ., 

THE DEPUTY MINISTER IN THE 
MINISTRY OF COMMERCE (SHRI 
MOHD. SHAFI QURESHI) : (a) and (b). 
Yes, Sir. 

(c) Government are CODSI&riIll a number 
of IIIC8IIIRI like encouraalna the texdIe 
mill' to undertake rebabilitation and 100-
dernisatioIl of their old and outmodlld 
macbioIrJ and to implement apauion pro-
...-. Awnues are aIIo beina esp\oNd 
to pfOlllOlD OKPOI1I of tatile machma-,. 

Besides, the foUowinl _ bave 
been taken : 

(i) Imports of tatile IIIIdIinery bas 
been reduced to the minimum. 

(ii) Impmtation of macbincly on the 
sround of their better of eliciency I 
performance than of similar Indian 
machinery is not ordinarily allowed. 

(iii) For asaistinl domestic market aaIea 
banks have been required not to 
charlO more tban B % for deferred 
payments which have Clltended upto 
__ years in deservinl _. 

(iv) Restriction under credit arranae-
IIICDts for rediscountinl flCilitles 
bed by tbe IndustriaJ Development 
Jtant has been increased from Rupees 
25 Lakba per ~ per unit to Rupees 
SOLakba. 

(v) To stimulate the ftow of credi& for 
aporia, banks have been liked 
Dot to charlO more than u pen:ent 
in respect of credit and B % in thD 
cue of packinS credit advance. 

(vi) Industrial Development Bank', ex-
port credit has been Clltencled to 
seven years in deservins cases and 
up to 10 years in very special 
cues. 

The above measures are CllpecW to 
lead to increue in the demand for catile 
machinery wbich in tum will result in fullDr 
utilisation of the capacity of the tatlle 
machinery industry. 

CoNTRlllUTlONl BY Pu.uc 
LDaTm CoMPlt.NIII TO 

Pounc.u. PAIlTDI 

~64:Z. SHRI M. L SONDHI : WID the 
MinIstcI" of INDUSTRIAL DEVI!LOP-
MENT AND COMPANY AFFAIRS be 
pleased to state : 

(a) whether Government are aware 11181 
a study of 126 Jeadinl public I:CIIIIPIIIIiII lias 
revealed that about RI. 1·1 erore _ 
coatributed to VarioUi political partieI in 
the Jut seneraI eJections ; 

(b) wb8ther the said study IIaa aIIo re-
vealed that 73·7 % of these fImda .... to eonar- Party and 25·2% to ......,. 
Party; and 

(e) w\IetheI" there was any directive '" 
aover-t to the cam .... to c:oatribute 
fuadI to eon ... Party ., 




